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THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI DHARAM
BIR SINGH): (a) A statement giving the
requisite information is attached.

STATEMENT

(g) The places where the Regional/
PBranch Offices of Press Information Bureau
are located are given below :—

1. Jullundur, 2. Lucknow, 3. Varanasi,
4. Jaipur, 5. Bhopal, 6. Srmagar,
7. Jammu, 8. Indore, 9. Calcutta,
10. Cuttack, 11, Patna, 12. Gauhati,
13. Agartala, 14 Imphal, 15.
Shillong, 16, Bombay, 17, Ahmeda-
bad, 18 Nagpur, 19. Poona,
20. Panay, 21 Ragkot, 22 Madras,
23. Bangalore, 24 Hyderabad,
25. Tnivandrem, 26. Cochin, 27.
Viayawada

(b) Expenditure incurred on Regional
Branch Offices during the year 1971-72 .—
Rs. 31,58.446 40

(c) The functions of the Regional/Branch
Offices are to —

(i) maintain liaison with State Informas
tion Durectorates;

(ii) promote and develop publicity for
Central Government departments
organisations and undertakings/
located in their areas:

(iii) cover Central Ministers visits m
their region,

(iv) distribute publicity material received
from headquarters after translat-
ing them in the language or lan-
guages in which the newspapers
are published in the area;

(v) maintatn ligiston with the local
editors and representatives of the
Press to ensure the widest possible
dissemination of information con-
veyed through publicity material
released by the office;

AUGLUST 30, 1972

Written Answers 184

(vi) provide answers to querits of the
local Press;

(vii) keep Central Ministries informed
of the reactions and opinions as
reflected in the regienal press thro-

ugh regular reports to Headquar-
ters.

(b) and ().
Year No. of Amount &

tours expenditure
196970 25 Rs 17,229 45
1970-71 34 Rs. 11,671 20
1971-72_ 14 Rs 12,692 60

(d) Officers of the Press Information
Bureau from Headquarters are sent on
tour to cover conferences and other events
outside Delht only when it is necessary to
do so.

Request for financial sassistances from

Central Government for construction of

Fire Proof Roofing houses in coastal district
of Andhra Pradesh

4158. SHR1 T. BAJ AKRISHNAN
Will the Minister of HOME AFFAIRS
be pleased to state °

(a) whether the Government of Andhra
Pradesh has approached the Central Gov-
ernment for financial assistance for cons-
truction of fire-proof-roofing houses for the
victims of fire accidents that occurred
during the period of March, 1972 to July,
1972 in the coastal Dustricts of Andhra
Pradesh; and

(b) if so, the reaction of the Central
Government to such demand by the State
Government of Andhra Pradesh ?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS (SHR1
F.RH MOHAN) : (a) and (b) Ina commu-
nication recetved towards the middle of
June 1972, the Andhra Pradesh Govern-
ment requested the Central Government for
financial assistance for building houses with
fire-proof material to avoid damage caused
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by fires in certain paris of the Stete, parti-
culatly in constal arcas. The Stats Govern.
ment were informed that nnder the existing
policy, fires and riots are mot regarded as
natural calamities and, therefore, any ex-
penditures necessitated by fire incidents
and riots would have to be borne by the
State Govornment themselves.

Procedure being followed for re-deployment
of surplus staff in central Surplus Staff Celt

4159. SHR1 ONKAR LAL BERWA :
Will the PRIME MINISTFR be pleased to
state ¢

(a) the procedure for deploying the
surplus staff being followed in Central
Surplus Staff Cell since Ist June, 1972
onward when the surplus staff form
the office of the Chief Settlement Commi-
ssioner joined the Central Surplus Staff
Cell (Department of Peisonnel);

(b) the procedure/convention followed
in the past i.c. before 1st June, 1972; and

(c) whether there is any departure from
the past procedure/convention and if so,
the rewsons therefor ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND
IN THE DEPARTMENT OF PERSONN-
EL (SHRI RAM NIWAS MIRDHA) : (a).
and (b). The procedure for re-deployment of
surplus staff through the Central (Surplus
Staff) Cell since 1.6.72 covering not only
the surplus staff of the office of the Chief
Settlement Commissioner but of other
offices also is not in any way different from
the procedure followed before that date.
The surplus stafl’ are taken on the rolls of
the Central (Surplus Staff) Cefl in the order
in which they are surrendered and they are
also redeployed against vacancies reported
1o the Cell at the relevant pont of time in
the same order in which the vacancies
have been reported. Efforts are made to
tedeploy the surplus staff in equivalent
grade; but in cases where matching posts
41 1.88./72--17.
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are not avaiiable, the surplus staff aee re-
deployed in posts, with lower pay seals
but they are allowed carry their own scale
of pay as personal to them in order to avoid
financial hardship.

{c) Does not arise.

Asvest of Pak citizens during Yedo-Pak
war who came to India on vail Passports

4160. SHRI ONKAR LAL BERWA :
SHRI HUMKUM CHAND
KACHWAI :

Viil the Minister of HOME AFFAIRS
be pleased to state :

(a) the number of Pak citizens arrested
during the India-Pakistan war, 1971 who
came to India on the Valid Passports; and

(b) the action taken by Government
agamnst them and the action proposed to
be taken by Government in futurc in this

regard ?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS (SHRI
F. H. MOHSIN) : (2)and (b). The informa~
tion is being collected and will be laid on
the Table of the House.
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